CEANTRAL ASMINISTRATIVE TRIZUNAL
PRIN_IPAL BLNCH \ %7
NIw DELHS

CA-39€/93
CA-318/93
04-437/93
CA=439/93
CA-47C/93
OR-13C3/92 -~

Thursday, this the 28th day of Novembzr, 199€.

HON'BLE MR, JUSTICE CHETTUR S4NKAR~N MAIR, CHAIRPMAN
HCN'BLE MY, S.P, BISWJAS, MEIMBLR (A)

CA-316/93

Sube Singh,

S/e Sh, Ratti Ran,

R/c Village Zindhpur,

P.C., Mukhrilpur,

Delhi-110036, <. Applicant

(8y Advccate Sh, Ashok Acgarwal)
Versus

1. Delhi Adrinistraticn through
Chisf Secretary,
5, Alipur Read,
Celhi,
2, Development Comrissicrner,
Celhi Administraticon,
5/9 Underhill Ropad,
Delhi, : .. .R8spondents

( None for Respondsnts )
0A=3186/93

Na ne Ram’

5/0 Ram Chander,

R/o Village Hiranki Kushak,

P.0, Khas, Alipur Deltri, eeshuplicant

(By Advoc=te Sh. Ashok Aggarwal)
Versus

Delhi Administration thrcuah
Chief Secretary, 5 Alipur Road,
Delhi,

2, Development Commissicner,
ODelhi Administration,
5/9 Underhill Read,
Delhi, . «.Respondents

(None for R2spondents)

DA-437/93

Tula Ram, S/0 Sh, Mphar Singh,
R/o H,No,621, Alipur, Delhi, esshpplicant

(By Advocate Sh, Ashok Aggarwal)

Versus

1. Delhi Administration,
through Chief Secratary,

Alj R
?)5 lhil.pur oad,

X
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" 0A-470/93
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2. The Developrent Commissicrer,

Delhi Administration,
5/9 Under Hill Road, Delhi.

(None for respcndents)
CA=439/03
Bhane Ram, S/o Sh. Khilali,

R/o Village Mphmadpur, Ramjanpur,
p.C, Alipur, Delhi,

(By Advocate Sh, Ashck Aggarwal)

Versus

1. Delhi Administration through

Chief Secratary, 5, Alipur Road,
Dalhiu -

2. The Develgpment Commissioner,

Delhi Administration, 5/9 Under
Delhi,
(None for Respondents)

Nanu Ram, S/o Puran,

. R/o Village Zindapur, P.0. Mukmilpur,

Delhi,
(By Advocate Sh. Ashok ‘Aggarwal)

Varsus

S ——

'1.'Deihi Administration through

~ Chie=? Secratary, 5, Alipur Road,
Delhi, '
2. Development Commissioner,
Deglhi Administration,
5/9 Under Hill Road,
Delhi,

(None for Respondpnts)

0A=-1303/92

Mahavir, S/o Sh, Kishan lal,
R/oVillage Basi,

"p .0, Khekra,

Distt, Meerut (U.Po)
(By Advocate Sh. Ashok Aggarwal)

Versus
1, Dalhi Administratior through
* Chief Secretary, 5, Alipur Road,
Delhi .
2. Development Commissioner,
Delhi Administration,
5/9 Under Hill Road,
Delhi.

(None for respondents)

oo oRespOnde nts

...Applicant

Hill Road,

* s oReSpondentS

O .AppliCan‘t

.. Re8pondents/

)

ceohpplicant

.+ sRespondents
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These applications havinc been meard cn 2E.11, 1096
the Tribunzl on the same day nassed the followint

g0 RDE K .

Chettur Sankaran Nair(J), Chairman

Applicants uho'are casual labcurers wers denied
employment on the grcund that they S”FfErBd from
TUbBrCUlOSlS. According tc them they are nct afflicted
uith this disease, uhether they are Tuberculer oatients
cr rot is not a matter which.should apprcpriately be
subiect matter of judicial revieu, Respondents will
c=211 applicants to be exzamined by a duly ccnstituted
Medical Board to ascertain their physiCal state., If
trey are found to be healtty and ﬁot sﬁffaring frcm
Tuberculesis the order of terminzticn tc the extent
it is bzszd cn medical grounds will stand quashed,

Those of the applicants who are centinuing in service

by reason of interim ordems will be retaired until the
Medical Bpard takes a decision in the matter. Applicants
will prcduce a ccpy cof this order befcre respcnrents whe
shall acknouledge the same, Ths’ackﬁouledgement will

be lodged in the Registry., Medical Board will be
constituted and applicants will be examined by the said
Board within six weeks of the date of acknouwledgement

of this order by responcents,
2. Applicaticn is disposed of as aforesaid.

Dated, this the 2eth day of November, 1986,

fvrv-‘-‘/ .
( 5.p. BISWAS ) - ( CRETTUR SANKARAN NAIR, 3, )
Member(A) Chairmen
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